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ExchaJige of Correspondeace betweea 
Sheikh Abdul1ah lU1cI PresicIent of 

PakistaD 

665. SHRI PREM CHAND VERMA: 
SHRI SRADHAKA.R SUPA-

KAR: 
SHRI K. N. PANDEY: 
SHRI RANDHIR SINGH: 

~ 

Will the Minister of HOME AFF-
AIRs be pleased to state: 

(a) whether the texts of the 
messages ~  between sheikh 
Abdullah and President Ayub Khan 
llave ,been brought to the notice of 
Government; and 

(b) if so, Government's reaction 
'thereto? 

THE MINISTER OF HOME AFF-
AIRS (SHRI Y. B. CHAVAN): (a) 

Goverl1lll.ent have no information other 
than reports appearing in the press 
about Sheikh ~ and PreSident 
Ayub Khan of Pakistan having ex-
changed personal messages through 
the Pakistan RiCh 1'lriImrrlssfoner in 
!n.dlll. 

(b) GOvernmE!J)t have not considered 
any actiOn caned fOr on the basis of 
these reports. 

SheIkIl Abdullah's Activities 

666. SHRI YAJN'A DATT sHARMA: 
SHRI RAM CHARAN: 
SHRI LAKHAN LA!. 
KAPOOR: 

SHRI RAM A VTAR SHARMA: 

Will the Ministell of HOME AFF-
AIRs be pleased to state: 

(a) whether Government's attention 
has been drawn to the activities of 
Sheikh Abdullah after his release; 

(b) whether he is meeting foreign 
diplomats (including Pakistan High 
Commissioner) in India to solicit their 
support for his designs to interna-
tionalise the so-called Kashmir; dis-
pute; and 

(c) if so, the action taken by Gov-
ernment against his activities which 
are prejudicial to the territorial inte-
grity of the country? 

THE MlNlSTER OF HOME AFF-
AIRS (SHRI Y. B. CHAVAN): (a) to 
(c). GOvernment are aware of the 
activities of Sheikh Abdullah includ-
ing his ~~ with foreign diplo-
mats, but not of what he has talked 
to them. It is premature to form any 
definite. judgment on these activities 
of Sheikh Abdullah. 

Book Entitled 'I was a C.I.A. 
Ageat in India' 

667. SHRl YAJN'A DATT SHARMA: 
Will the Minister of HOME AFFAmS 
be pleased to state: 

(a) whether the book entitled 'I 
was a C.I.A. agent in India' which hac 
been put up for sale by the C.P.!. in 
India has been banned; and 

(.b) if not, "the reasons therefor? 

THE MINISTER OF HOME AFF-
AIRS (SHRI Y. B. OHAVAN): (II) 

No, Sir. 




